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OJllBH COURr 

CEm'RAL ADMINISTRATIVE TRIBUNAL ALLAf!ABN> BBM:H 

ALLAHABAD • 

Dated : Tbis the 12th day of December 2002. 

contempt Application no. 103 of 2002 

in 
original Appl~cation no. 322 of 2002. 

Hon 1 ble Mr. Govindan s. Tampi, Administrative Member 
Hon 1 ble Mr, A.K. Bhatnagar, Judicial Member 

Vidya Vishal sharma, 

s/o sri R.G, Sharma, 
R/o 61/32 Hoolaganj, 

Kanpur Nagar. 

By Adv : shri s Mandhyan 

versus 

• •• Applicant 

1 . sri A,K, Bajpai, Officiating Assistant Commissioner, 

Kendriya Vidyalaya sangathan, 
Lucknow Region, s ector-J Aliganj, Lucknow. 

2. sri K.S. Yadav, Principal, Kendriya Vidyalaya No. 2, 

Air Force Station, Chakeri, Kanpur, 

••• Respondents 

By Adv : sri N.P. Singh 

ORDER 

Hon 1 ble Mr. ~indan s. Tampi, J.M. 

N~ne i s ~rese nt f o r the ap9lic a nt. Shri N . ~ . S ingh 

l ca rncJ counsel for the r esponde n t s is µr e s e nt. He pointed 

o ut thdt the Tribunal' s orde r da t ed 27-3- 200 2 . the no n-

i m~l ~menca tion of which a lleg ed in th~s CC!\ has be e n scayed 

b y ::.he Hon ' ble Hi gh .:::ourt of Judi ca t ure at Allaha mad t ill 

su~h t i ne t.he Hon ' ble Hi gh O:>ur c decides the ~ase the r e can 

not. be a ny cas e oi c on tempt fo r che non- i mt)l eme n tati o n • 

.. .Je ag;-ee wi th the l E:!arned oo unse l for t he r es pon ..ien ts . 

Th e: co ntempc ~ ti tian . i n the circ1.1mstan~es , 

~ s in<.. .,d ie wi c.h li be r t y to the a~plicant/ 

r e vive c.he same aft.e r the Ho n ' ble Hig h court i ts 

fina l or .... e r . \w/ 
Me mbe r - J 


